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MR. DEPUTY-SPEAKER: He may 
continue on Monday; 

Now we take UP Private Members' 
Suslne... There is a motion by Shrl 
Parashar. 

ISW'bn'.' 

COMMITTEE ON PRIVATE MEM· 
BERS' BILLS AND'RESOLUTIONS 

TWtinir-rH1Rb REPoRT 

PROF. NABAIN CHAND PARA-
SHAR (Hamlrpur): I be, to move: 

"That this HOUSe" do a,l'ee with 
the-'l1wenty·third Report of the' Com-
mittee on· Private Members' Bills 
and Resolutions presented to the 
House on the 28th February, 1973," 

MIt DEPUTY-SPEAKER:. The 
qUe's'tion is: 

"That this House do agree with 
the Twet1ty..third'Report of the Com-
mJttae dn Private Members' Bills 
snd' Resolutimts prellllnted to the 
House on the 28th J!iebrualjf, 1973," 

15.01 hl'II. 

RESOLUTION HE: LAND REFORMS 
IN THE COUNTRY-Contd. 

MR. DEPUTY-SPEAKER: Now we 
take up further discussion of the 
following Resolution moved by Shrl 
A. K. Gopalan on the 8th December, 
1972: 

''This House calls upon the Cen-
tral Government to recommend to 
all the State Governments to enact 
effective land reforms before the 
26th January, 1973 through which 
the land monoPOly' of landlords is 
broken, all the exemptions are done 
away with: and ceiling is fixed in 
such a way so that sufficient land 
is made available for distribution 
to the agricultural workers! and 
poor peasants." 

Before that, there is a formal 
amendment given notice of By Shri 
A. K. Gopalan, Wauld he like to 
move it? 

SHRI A, K. GOPALAN (Palgbat): 
I move: 

'That in the Resolution,-

for "26th January, 1973" 

av.OBtitute "30th May, 1973" -(6) 

MR. DEPUTY -SPEAKER: On the 
last occasion, Mr, Bhogendra Jha was 
on his' Ie,s. Is he here? .. No, he il 
not here, Shri E. R. Krishnan. 

·SHRI E. R. KRISHNAN (Salem): 
Hon Mr. Deputy Spea1rer, Sir, on be-
half of my party, the Dravida Mune-
tra Kazhagam, I rise to swy a ~ 

words on the Rasolution on Land 
Reforms' moved by my hOD. friend, 
Shri' A. K. Gopa!m. 

>Ifonstnal ISieecb was delivered In TamiL 


